. ',:‘-'..;Present Sh. S.S. Pathama, counsel for the applIcant

o)

OA. 060/00605/2014

CENTRAL ADMINISTRATIVE TRIBUNAL
CHANPIGARH BENCH
0A. No. 060/00605/2014

Pronounced on: 9~2 S. 0.8
Reserved on: 08.C5. 2015

C.RAM* ' HON’BLE MRS. RAJTWANT SANDHU MEMBER (A)

) HON’BLE DR. BRAHM A. AGRAWAL MEMBER (J)

1. Vuay Pal son of Sh Puran Smgh aged about 53 years, reSIdent of

~ House No. 5017-A, Sector 12, PEC Campus, Chandigarh presently
werking as’ Black Smith, Chandigarh College of ArchItecture,
Sector 12 Chandlgarh

-2, Rav1 Kulbhushan son of Late Sh. Garib Dass, aged about 58 years,

~ resident of House No. 5021, Sector 12, PEC Campus, Chandigarh ~
~ presently working as Model Maker, Chandlgarh College of
Archltecture Sector 12, Chandlgarh '

Versus |

1. Chandlgarh Administration through Secretary Techmcal Educatxon, -

Union Territory, Chandigarh.

- 2 Principal, Chandigarh College of ArchItecture Sector 12,

f‘hﬂndlonf‘n ATy

M Yy

......... Respondents '

Sh. Rohit Mittal, proxy counsel for Sh. Rakesh Vi
for the respdts.

' ORDER |

. HON’BLE MRS. RAJWANT SANDHU, MEMBER(A nSERAS

1. " This OA has been filed under Section 19 of the

Administrative Tribunals Act, '1_985,‘ seeking the followihg relief’-

M

renneans Applicants |

e




- :correspondmg scale to prevxous scale of Rs. 120-05 150-06-180-08-220-: '

OA. 060/00605/2014

i: “‘(@ That the pests of llacksmlth and Model Maker may please be

declared to have been mefged and. fe‘sdesited as Techn1c1an
»GradeI ’ S , ,

Elfi.;fa,t Pay Band of Rs. 1@ 300- 34800 + 3200 as Grade Pay may

~allowances as that of the posts of equivalent to Technician Grade I
may please be ordered to be given w.e.f. date of appointment.

| (iii) That arrears of pay and allowances so accrued may please be

ordered to be paid with interest @ 12% p.a. with monthly rests
from the date of accrual till the date of payment.”

. 2 TR Ave_nnent has been made in the OA that the applicant No. 1
* was recruited by a laid down process on 23. ll 1984 as a Blacksmith and .
" applrcant ‘No. 2 was recru1ted on 29.8.1979 as Model Maker in the

o r Qndent No. 2 College in the pay scale of Rs. 400-660 which was then |

) J&

) _' 10-250. The recrultment was done as per the Punjab Engmeenng College '

' _Servwe (Class III) Recrmtment Rules 1974 (Annexure A-l) The posts' 3

of Mndnl Naker ..ud Blacksmlth fell under Techmclans Category I .and

T were class1ﬁed as “General Central’ Servxce Class III”. Aﬁer the -
" lmplementatxon of Third Pay Commxssxon, both the apphcants were

B grantedgmhale of Rs. 950-1500 w.et 01.01. 1986 (Annexure A-2) The

-\
NN

| ,spa’le was\further amended fo 950-1800 with initial start ofRs. 1000 w.c. £

| G@W 1350 30-1560-40-2000- 50-2400 w. £, 03.11.1989. Copy

of the amendment dated 18 02 1998 is enclosed as Annexure A-3. The

&

- please be ordered to be given w.e.f. 01.12.2011 and similar pay and -
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 scale was further revised to 1365-45-1500-50-2000-60-2060-70-2410

‘w.e£f, 01.01.1993 vide order dated 24.12.1992 (Annexure A-4).

3, - It is further stated that the ‘employees of Chandiéarh_

- Administration are govemed by Punjab Civil Services Rules. Copy of the
~ Punjab Government Notification dated 19.05.1998 is enclosed as
'. Anriexure A-5. - As per this Notification, the pay scales of the

Techmcran Grade II (1365-2410) and Techmuan Grade 1 (1410—2480)

were merged and redesrgnated as Techn1c1an Grade I and. ‘glven a

common revrsed pay scale of Rs. 4550-7220 w.e. f 01.01. 1996 The :

I respondent Admmlstratlon rev1sed the pay scales in pursuance of

.recommendatron of Fifth Punjab Pay Commission v1de order dated

- 11 06 2009 (Annexure A-6). V1de Annexure A-6 the. apphcants were

"A:entltled for grant of scale of Rs.. 5910-20200 plus 3000 as Grade Pay but |
“ 'V"'”f’the apphcants were granted the scale w1th Grade Pay of Rs 1900 only 3
" The scale of Techmcmn Grade I was further rev1sed from 5910—20200 .

plus 3000 Grade Pay to 10300-34800 plus 3200 Grade Pay vide

- Notlﬁcatlon dated 23 12 2011 (Annexure A-7)

4, Itis averred that the posts of the apphcants bemg 1solated

posts were not having their own scales and diffe " ,Efepartinents within

7

T8 ﬁ, "_.-,

the respondent Administration were giyirlg_

M_______.

4 soalés to, the .
7 T ‘
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| 'ivc-ategonyﬂfof the technieians. Applicant submitted a representation_dated

302 1992 ;(A-nneXure A-8)v asking for the scale of a Blacksmith Vt'otking _ "

+ with Chandigarh ‘Transport Undertaking (CTU) of Rs 1350-2400.
‘, | Another representation was submitted on 01.06'.1993 (Annexure A-‘9.).. |
| Vide another representation dated 15.09.2000 (Annexure A-10), the
.applicant reques_ted for grant of scale_ of the ‘corresponding posts in
| }‘b-}:_-_’;PunJab Engmeenng College Chandlgarh Even vide application dated
| “:19 04.2005 (Annexure A-1 1), the: apphcant requested to be given the pay
: _scale'at par w1th the snmlar posts of employees bemg glven by PEC. |
'Ultnnately, the. respondents 1ssued order dated 28 11 2013 (Annexure A-
'17) denymg the benefit of higher pay scales to the appllcants statmg that o
B : the Chandlgarh Admmxstratlon is not the competent authonty for. the»- -

- -:grant of hlgher pay scales to the posts of Carpenter Model Maker and :

‘) rwx

- ;_-Blacksmlth as these posts do not ex1st m any of the Arclutecture Colleges |
_:“of Punjab It 1s clanned in the OA that under the Chandlgarh k

i 'Admmlstratxon in the PEC Umversxty of Technology for the same posts,

the pay scales as intimated by letter dated 10.5. 2013 (Annexure A-18) are

- as follows -

Pgsts“j""f {we.f o Pay Scale

[31.12.1985 400-600

Mcﬁ lMaker iy

M —
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101.01.1986 ~~1950-1800

K| A

v {103.11.1989 1350-2400
' 101.01.1993 i - 1365-2410.
01.01.1996 4400-7000 -
[{01.01.2006 1 5910-20200 with. "GP~ -of
: 2800 with initial start of
Rs. 11,170/
Hence thlS OA.
T In the grounds for relief, it has been stated as follows:-

(i  That apphcants were recruited under Punjab Engmeermg College,
service (Class III);Recrultment Rules, 1974 on the pay scale of Rs.
400:600 which was revised to Rs. 950-1800 w.e.f. 01.01.1986, was

 amended to Rs. 1350-2400 and then further improved to Rs. 1365-
= 254{0 plus allowances penmss1b1e under Rules. from time to tlme '

(i) ""I'hat as per. Annexure A-5, the pay scales of the Techmclan Grade -

- I Rs.’ 1365-2410) and Technician Grade I (Rs. 1410-2480) were
merged and redeslgnated as Technician Grade I and given a
‘ .- common Revxsed Pay Scale of Rs. 4550-7220 w.e. f 01 01 1996

'» 'Comn"us ion vrde 0 er_dated 1162009 (Annexure A-6), ‘the = |

" ""»_':30'60. as Grade Pay.

1T

“(iv) . That scale of Techmclan Grade I was fuzther revised from Rs. .
5910-20200 plus 3000 Grade Pay to Rs. 10300-34800 plus 3200 as

| Grade Pay vide. rlotlﬁcatxon dated 23.12.2011 (Annexure A-7)

(v) That demal of the entitlement of the apphcant on ﬂlmsy grounds :
- and suggestmgj ‘that Chandigarh Administration is not the . .~

competent authority vide 1mpugned ‘order (Annexure A-17) is -
patently wrong. ,

(vi) That under the same Administration, the PEC Un1vers1ty of
Technology, Chandxgarh for the same posts, js gwglg the pay scales
as shown in Annexure A-18. o i ,

i puxsuance of_ recommendatxon of Frﬁh Punjab Pay o

3 ez Siiiied for grant of scale of Rs. 5910-20200 plus R
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T16. TCarpemter, | Rs.400-660 | Rs. 950- 1800 Rs. 950-1800

.| Eleetrician, Welder, with an initial
Blacksmith, Model | . ' start of Rs. 1000
Maker, Fitter w.e.f. 1% January,
' : ‘ 1986 and - Rs.
1350-2400 w.e.f. |
3 November,
1989.

‘Had this rev151on been allowed the apphcants would have beneﬁtted by

- the merger of the pay scales of Techmclan Grade I and Grade I and their

--_pay rev1sed to, the scale of Rs. 4550 7220 'rlde Notlﬁcatlon dated

v19 .5.1998. It is also seen that the appllcants have stated that they were

3 "'recrulted as per the Punjab Engmeermg College Serv1ces (Class III)'

- _Recnutment Rules, 1974 In PEC, the rev1s1on of pay scales of
';Blacks and Model Makers has taken place from time to tlme as

-‘ mdlcated in para 4 of th1s order Thls pomt has not been rebutted m the. . | ‘
) :wntten statement The PEC Un1vers1ty of Technology came mto belng |

” :‘_;only in 2004 but pnor to that, the apphcants and the persons manmng the -
--eqmvalent posts in the PEC would have been entxtled to the same pay. ’

_scales.

13. . The written statement filed on behalf of the respondents is a
! P E 1/ -

* sketchy one which does not clarify the matter adequately. Hence, we are_A .

of the view that the respondents must reQexamil?xe the rnatter as to why

....

y scales as

fz’l
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_tlie"p'ersons manning equivalent pOSts in the PEC. They may also look

-'-mto the aspect as to why the apphcants did not get the benefit of |
| ,Ayamendment of the pay scales w.ef 3.11.1989. The _clalm of the

apphcants requires - careful examination and we hope and expect that the -

respond'ents willﬂ_examine all aspects of the matter rather than dismissing
~ the claim of the applicants on the specious plea that the Chandigarh
® _‘Administration' is not competent to revise the pay scales of those posts

- ‘which are not avaxlable in the colleges in Pul jab.  After complete

-, * w—vﬁ‘/é: |

e

respondents
4. ' 'Ihe OA stands dlsposed of with observatlons and dlrectlons

. as above. No costs.

s o (DRBRAHMAAGRAWAL)""’

MEMBER(J)

Dated:22 . 52015
ND*

of three months ofa certlﬁed copyreai=tis order being served upon the

Yo , | MEMBER(A) _ .




